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(c) Seven mills (those marked
with  asterisks in the statement in
para 1 above) closed down only in
June and July, 1967 and the question
whether any investigation, etc,, is
necessary in their cases is under con-
sideration, in consultation with the
authorities concerned. An investiga-
tion Committee has been already
appointed under the Industries
(Development & Regulation) Act,
1951, to look into the affairs of the
Baroda Spinning & Weaving Mills Co.
Ltd., Baroda, and further action will
be taken on receipt of the investiga-
Yion committee’s report. The cases of
four mills w»iz, Ananta Mills Iitd.,
Ahmedabad, (2) The Rajaratna
Naranbhai Mills Co. Ltd., Petlad, (3)
Savatram Ramprasad Mills Co. Ltd,,
Akola, and (4) General Fibre Dealers
Ltd., Lucknow, are pending in High
Courts concerned with regard to their
liquidation, ete. As regards the re-
maining mills, efforts are being made
by their managements and the State
Governments concerned to restart
them.

FACILITIES TO THE GROWERS FOR SALE OF
COTTON

1058. SHRI MULKA GOVINDA
REDDY: Will the Minister of COM-
MERCE be pleased to state:

(a) the quantity of cotton produced
in the country in the years 1966 and
1967; and

(b) whether any ceiling price for
cotton ig fixed and the facilities that
are made available for sale of cotton?

THE MINISTER OF COMMERCE
(SHRI DINESH SINGH): (a) Accord-
ing to the official estimate, 4.7 million
bales of cotton was produced during
the 1965-66 season (September, 1965-
August, 1966). For the 1966-67 season,
an official estimate is yet to be pub-
lished. The trade estimate, however,
placeg the production of cotton in this
year at 5.3 million bales.

(b) Attention of the Hon’ble Mem-
ber is invited to the statement on
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cotton policy made by me in this House
onl the 10th August, 1967.
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+[PURCHASE OF INFERIOR KHADI
Kuapr Gramobvoec BHAWAN, NEW

BY

DELHI
1059, SHRIMATI VIDYAWATI
CHATURVEDI: Wil]l the Minister of

COMMERCE be pleased to state:

(a) whether it is a fact that Khadi
gramodyog Bhawan, New Delhi pur-
chased inferior Khadi worth lakhs of
rupees,

(b) if so, what are the dates on
which Khadj was purchased; and

(c) the names of the institutions
from which the purchases were
made?]
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+[THE DEPUTY MINISTER OF
COMMERCE (SHRI M. SHAFI
QURESHI): (a) No, Sir.

(b) and (c) Do not arise.]

+[ 1English translation.



